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CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

No .mA 113 of 2002 :
(OA 691 of 1997) Oate of order ¢ 7,3,2002
Present : Hon'ble Mr.8.P.Singh, Administr ative Membaer
Hon'ble Mr [M.L.Chauhan, Judiciazl Member

AMAR. KR, CHOUDHURY & ORS.
Vs
UNION OF INDIA & ORS.

For the applicants $ Mr.PLeclas, counsel

For the raespondantss Ms.U.Sanyal, counsel
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This MA has been filed for fixing an early date of hlélr-

ing of the OA, We ragret to fix early date in the casé. OA be lidged

for hearing on 7,5.2002 as alrezdy fixed. MA stands disposed of,
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